Name of the coraorate Debtor: Samruddhi Realty Limited

Annexure 1

List of stakeholders as on: 31.08.2023

(Amount in INR)
Sr.No. i ‘Amount of of Amountof | Remarks,ifany
Date of Nature of ity contingent | mutualdues, claims under
receipt claim by securty | Interest relinquished? clims | that verification
interest (Yes/No) toft
1 Phoenix ARC. 100620 78710792 78,714,792 |Secured FC. 78,714,792 | Yes (Deemed Equitable Mortage over Allthat piece and parcel of - NA
Private Limited
aftof sup
by the Hon'ble undivided share. and Unit no. B, having 6285.89 saft
ogether
as secured lenders | Vitified Tile forflocring, Main Door Frame and
have faled o defray | Shutter with Teak Wood and other doors with 53|
their porton of Wood. Aluminium Sikding Windows, to be constructed
date,al- N , 01d VP Khata
part of the common | stuated Whitefild, Kishnarajapuram Hobii,
alok,
under Reguiation 214 | of 88MP Bengaluru.
(3)of the 881
(Uquidation Process)
Regulations, 2016)
2 Tindia Asset 170020|  1235,7100625 051,298,266 [Secured FC_ | 1,051,298,266 | ves (Deemed 1 275% B 184442359 NA
Growth Fund
2india Asset »
Growth Fun by the Hor'ble share of unsold stock in the Prjects which was
3.EduskilRealtors
in1.ANo.396/88/2020
4 legant Marbles
& Grani Industries secured endershave | hreinbelow:
L
(Esse Finance P a a1 3
Managers & coststodate,all | (outof 5 acres 13guntas), situated at Nimbekaipurs,
Advisors i) Bangal
estate under and land i Survey No.30/1 measuring 1 acre 24
Process) Regulatons, | Bangaloe.
2016) . Samruddhi Song of Wind: Al that piece and parcel
3 guntas including 3 guntas of kharab land,situated
at Kaduvathi Vilage, Nandi Hobli Chikabalapura
Talu, Bangalore District,
0. Samrudhi Winter Green: Allthat piece and parcel
of land in Survey No.241/1 (earler part of Survey
No.241) situsted at Aman Bellandur Khane Vilage,
Varthur Hobi, Bangalore East Taluk measuring 3 acres
3 Indiabuls Assets 1B060|  203%087 168,891,600 | Secured FC 168,891,600 | s (Deemed Mortgage over the properties - 358% - - 089,275 NA The Liquidator s in
Reconstruction relinquishmentby |1.10C, 12C, 134, 148, 1A,28,3A,6A, A 9A 5
Company Limited itueof oder passed | B OF PROJECT SAMIRUDHI SUNSHINE, LOCATED AT Y an application to
? (0. NO. 11/1 ADMEASURING ABOUT 1 ACRE 1 Honfble NCLT for
GUNTA, SITUATE substitution of name
in1.A No.399/83/2020 | BEGUR HOBL, BANGALORE SOUTH TALUK of ACRE 3 per the
&1ANO.25/85/2021 | BANGALORE RURAL.(hereinafter referred to as “the terms of assignment
‘) deed datec 26-0-21.
portion ofiquidation
cosstocate, all |2.002,003,102,103,201,202,203,301,302,402, 501,
security interests have 502, 503, 602, 703, 802, 803, 501,902,903 IN TOWE |
ecomepartof the | AAND 105,203,
common liquidation |204,301,305,404,502,504,505,507,907, IN TOWER S
estate under (OF PROJECT "SAMRUDDHI NORTH SQUARE” ATSY.
Regulation 214 (3)of | NO. 92/1 AND'SY. NO. 52/2, SITUATED AT KOGILU
viLace,
2016) as “the Mortgaged Properties”) vide Registered
mortgage dated 26.07.2016.
Total 518,446,292 1208904658 1.298,904,658 3058% 219541634




